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2245. SHR1 EDUARDO FALEIRO:
Wil the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be plea-
-sed to state:

(a) whether the Chief Election
Commissioner has recently made some
proposals for electoral reforms and to
make elections cleaner;

(b) if so, the details thereof; and
(¢) reaction of Government thereto?

THE MINISTER OF EDUCATION,
“SOCIAL WELFARE AND CULTURE
(DR. PRATAP CRANDRA CHUN-
DER): (a) and (b) No spectfic pro-~
posal for electoral reform hag been
received recently from the Chief Ele-
ction Commissioner. The  Election
Commission has, how ever, made a nu-
mber of proposals for electoral reform.
A statement containing the details of
the proposals is laid on the Table of
the House ]Placed in Library. See
‘No. LT.2972/78.)

(c) The proposals are being exami-
ned along with other proposals for
electoral reforms. )

‘Rallway Traffic between Ahmedabad
and Baroda

2247. PROF. P. G, MAVALANKAR:
Will the Minister of RAILWAYS be
Pleaged to state: -

"(a) “whether Gévernment are aware
“that thousands of daily commuters

1.
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i

travel n . Abme ...and
Barods as also batweeri Baroda ~and
Surat on Western Railway;

(b) if so, whether Government pro-
pose to start a ‘Yew additional fast
shuttle trains on’ these lines between
the said two points or stations;

(¢).it s0, when and how; and
(d) if not, why not?

THE MINISTER OF STATE 1IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN). (a) For the
convenience of passengers including
commuterg travelling between Ahme-
dabad and Vadodara and between
Vadodara and Surat, a total of 23 and
19 pairs of train services respectively
including sectional services are avail-
able at present.

(by to (d). Introduction of additio-
nal traing of Ahmedabad-Vadodara-
Surat section is not operationally fea-
sible at present for want of line capa-
city enroute and of requisite terminal
facilities.
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